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Q>EN COJRr 

CEI\ff R..ru:.. ALMINISfRATIVE T P.IBUNAL 
ALLAHABAI) BENC1-I2 ALLAHABAD. 

Allahabad, this the 23rd 'day of July 2J03 • 

. QJORJM : HON.,M& JU.5TICE R. F<.K. TRIVEDI, v. C. 
HON. M& D. Pi. TIWARI, AM. 

V'-.._. I U/)vJ::~ ~~~- ~ ~ d-L. ~~ ----- ~--fv1J) · ~ A. No. 1027 or 199?) -: ' 

1. Baq es hwar .Singh, aged about 57 years ..:¥0 Sri Pureho tt an 
Singh. 

,· 

.. 
2. B. s. Yadav, aged about 57 years S/0 Late K. P •. Yadav. 

3. Onkar Nath Pathak, aged about 56 years s/0 .Late Ram 

Bil an Pathak. 

4. N~L. Srivastava, aged about 56 y~ars s/0 Late Hanarsi L 

5. B. N. Singh, aged ab OU t 5 7 years S/ 0 Late L. B. Singh. 

6. Gupteshwar Nath, aged ab cu t 54 years S/0 Late B. B. Lal. 

7. Govind Singh, aged about 56 years S/0 Sri Sant Singh. 

_8. G.ul ab Das, aged ab out 55 years S/ 0 Late Chhedi Lal. 

9. M.anb cdh Pandiya, a/ a 56 years .<¥ O Late Shivl akhan Pande}l 

10. Jwala Prasad Gupta a/ a 56 years S/0 ·Late Mah ado o Prasad. 

11. M.S. Yadav a/a 54 years s/0 Sri Vikram .Singh Yadav, 

12. Shamim -Ahmad Ansari a/ a 51 years .WO Late Nis ar ,Ahmad. 

13. Mang al Prasad a/ a 53 y~ar~ S/0 Late ~ohan Lal. 

Afl w ork Ln; as Chief Telegraph Master in 

Centra;t Telegraph Office, Varanasi. 

14. Lall an Prasad Singh'( Retd.) s/0 Sri Babu Lal. 

15. s.M .. Srivastava (Retd.) s/0 Sri B.B. Sinha. 
I 

16. Mahadec Singh ( R~ td.) s/ 0 Sri Ram Lakhan Singh. 

Applicant Nos.14, 15 & 16 are retired Chief 

Telegraph Master f r cn the office of Central 

Telegraph, Varanasi. 

/ 

. . . . •· • • • • • Pppl icants. 

/ 

Counsel for applicants : Sri s. Pgarwal. 

Versus 

1. Sbycillal Ghosh, Secretary Telecan, .Sanchar Bhawan, , 

New Delhi. 

' . 
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• . 2. Dr. D. P. s. Seth, Chairman-wm-Manag ing Director ( Gl\t1D), 

B. s, N. L., Sanch_ar Bhawan, New Delhi. 

3. Rak es h Kumar, Director, T. E. Sanch ar Bhawan, New Delhi. 

4. s. P. Kals i, Chief General Manager, Telecan, Luckncv, 

5. M.ahidhar Pant, Dy.General Man?ger(A), Office of_ c.G •. M., 

Telecan, U. P. East Circle, Luck nov, 

6. Brij Bhue han Rai, General Manager, Shivpurwa, Varanasi. 

7. Lachhi Ram, ASsis-tant General Manager (Actnn.), In the 

. Office of General Maneq er , Telecan Distt. Varanasi. 

8. Jshwar ChandraJaiswal, ..SUb-DiviSional En:Jineer Lncharq s 

Central T ~l egraph Off ice, Varanasi~ . I 

• • • • • ••••• Respondents. 

Counsel-for responaents : Sri A. Sthalekar. 

,, 

0 R D E R ( ORAL) 

.§Y HON.MR. JUSTICE R. R.K. TRIVEDI, V. C. 

Hy this epp.Ltic a t i.on filed under section 19 of A. 1 

Act, 1985 app.bicants have prayed to punish respondents for 

c cmm Lt't Lrq contempt of this Tribunal by wilful diSobedientE 

of the order dated 17.8.3:JOO passed in O.A. No.J.005/99 and 

other O. AS. The direction of this Tribunal was as un<ier..,/:: 

~For the reasons stated above all these 0/JS are 
allevved. The :impUf]ned orders dated 14. 7.99J. 
2J,7.99 s 16.8.99 lAnnexures A-l,A-2 s A-3).\...ip__, 
O.A. No.1005/99, impugned order dated ::D.7.99 
in O • .A. No.912/99, impugned orders dated 14. 7.9S 
2. 8. 99 & 11. 8. 99 ~ .Annexur es A-1 to ,A-4) in o. A. 
No.1927/99, dmpuqned order dated 14. 7.99, 3J. 7.S 
29. 7·. 99 and 2. 8. 99 in O • .A. 19 72/99, impugned or d. 
dated 14. 7. 99, 3J. 7. 99 &. 31. a, 99 in OA JD95/99, 
impugned orders dated 14.7.99, 2'.).7.99 s 3.8, 9 
in. o, A. No. 1226/99, impugned order dated 8. 9. 9 
in o. A. No.1228/99, :impugned order dated 14. 7.9. 
ai, 7.99 & 4.10.99 in O. A.128]/99, impugned ord. 
dated 16.9.99 in OA No.1374/99, :impugned ord ·~ 
dated 14. 7.99,. 3J. 7.99 s 22.9.99 in O. A. No.13 
:impugned orders dated 14. 7. 99, 3J. 7. 99 in o, A. -9 
1384799, impugned orders dated 8.9.99, 16.9.99 t t 
and 2).9.99 in O.A. No.1273/99 to the original 
applications are being quashed." · 

2. The Tribunal quashed the impugned or ders of 

revers ion ch all eng ed in the bunch of o. P{;> and gave the 

foll 01Nin.;J directions 
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3. 

11 
••••••• H01Never, it is left open to-the resp or 
dents to pass a fresh order in acc or danc s wit 
law after affording adequate opportunity of 
hearing to the applicant. During the p endenc 
of these applications mf any recovery has bee 
made fran the applicants, they will be entitl 
to get the .an ccnt back within a period of thr 
months fron the date of receipt of a copy of 
this order. There will be no order as to cos 

The respondents in pursuance of the aforesaid 

orders issued s-h0tv cause notices to appl~cants on diffe 

dates and after receipt of the reply, s-ubmitted by ,the 

app.l ac errts , passed de t a Ll sd order on 22.ll.2'.)02 t·o the 

foll ONing effect :- 

4. 
' 

"The undersigned is, therefore, left with no 
option but to hereby cancel your pranotion or 
to Gr.-IV under JD% BCR as issued vid.e this c 
order of even No. dated 23.11.98. Consequent 
upon cancellation of the said prcmotion order 
the pr emotional benefits including the arrear 
of enhanced pay and all owanc es paid to you wi 
be c.onp.l etel y withdrawn. Since you .have alre 
retired fran service, the action in your case 
will be taken in accordance with Para-3 of th 
Sha<V-Cause Notice issued on the subject." 

Sane orders have been· passed in respect of the 

applicants who are corrt Inudrr, in service. fJ,{3 the orders 

have been passed and fresh orders of reversion has c cm e 

force holding applicants liable to pay back the amounts 
o.,A... ~ ~~~ v-- 

which they had received ~~rote orders issued in theJ.r 

favour, there is not question of contempt. 

5. Sri S.K. Mishra, learned counsel for applicant 

however, submitted that these orders have been passed af 

a long delay of about two years and the amount, which we 

recovered fran the applicant was not paid to them as _ 

directed by this Tribunal. 

6. Although ·it is true that there ss delay of abo 
' <><'\ :') ~ I,\ 
two y,e.,ars but we see no,(ground for punishing the r esp ond 

v-.... :D'V\. ('~ \ "o't-v,.t,A~ ~ ~ ~~ • v- j Hcwev er-, it shall _be op en to applicants to challenge the 

orders passed <=!9ainst them in original side. Subj'ect to 

aforesaid, the o. A. is dismissed with no order as to cos 

~ 

-ASthana/'. 


